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retirement of Shri Derek O'Brien from Rajya Sabha on 18th August, 2017 and do
communicate to this House the name of the member so appointed by Rajya Sabha

to the Joint Committee."

GOVERNMENT BILL
The Indian Institutes of Information Technology (Amendment) Bill, 2017

MR. DEPUTY CHAIRMAN: Now the Indian Institutes of Information Technology
(Amendment) Bill, 2017.

it e IETe (TR yaEn): Iuwufa Sff, I8 fOd v € o ax iy, s
$o 81 &1

THE MINISTER OF HUMAN RESOURCE DEVELOPMENT (SHRI PRAKASH
JAVADEKAR): Sir, I move:

That the Bill further to amend the Indian Institutes of Information Technology Act,
2014, as passed by Lok Sabha, be taken into consideration.

I have to say only one sentence that Kurnool IIIT was a commitment out of

reorganisation of Andhra. We have done it. Therefore, please pass this Bill.
The question was proposed.

MR. DEPUTY CHAIRMAN: Okay.

sfY AR SEETA: 3R AT WL 3, AV EH AT A} IO <A L (IFET). .. SHH
$B TR ¢, 3T SHHT V4 & U o) AR L. (EE)... SO 9T 82 (). .
&I A ... (FFET). .. IS KT ... (IFE)... 341 7.30 91 &

MR. DEPUTY CHAIRMAN: Those who are very particular, | will allow them.

...(Interruptions)...

sft e SprETel: SHH w1 2?7 L.(JEU)... UH AW B (). HIAT Bl
..(STTET). ..

THE MINISTER OF STATE OF THE MINISTRY OF MINORITY AFFAIRS;
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AND THE MINISTER OF STATE IN THE MINISTRY OF PARLIAMENTARY
AFFAIRS (SHRI MUKHTAR ABBAS NAQVI): It can be passed without discussion.

...(Interruptions)...

MR. DEPUTY CHAIRMAN: It should be discussed. ... (Interruptions)... Mr. Jairam
wants to speak. ... (Interruptions)... That is correct, but those who have given their names,

if they insist, I will allow them for five minutes each. ...(Interruptions)...

SHRI JAIRAM RAMESH (Karnataka): Don't hurry me, Sir. ... (Interruptions)... 1
will finish very soon. I sat through patiently. ...(Interruptions)... The Chief Whip asked
me to speak on the Bill. ... (Interruptions)... Let me speak on it. ...(Interruptions)... Sir,
will you please bring order in the House? ... (Interruptions)... Sir, 1 rise to speak in support
of the Indian Institutes of Information Technology (Amendment) Bill, 2017. Sir, I wish to
make three points on this Bill once the order is restored in the House. ... (Interruptions)...

Sir, look at the Ministers.

MR. DEPUTY CHAIRMAN: Mr. Rangarajan, what are you doing? What is this?

What are doing, Mr. Rangarajan? Don't you know someone is speaking? Don't do that.

SHRI JAIRAM RAMESH: Sir, this is very unfair to Members who sit quictly from
10.30 in the morning and they are not allowed to speak.

MR. DEPUTY CHAIRMAN: That is why I called Members in spite of the request

for passing without discussion.

SHRI JAIRAM RAMESH: Sir, I wish to make three points on the Amendment Bill
that has been brought this evening. Sir, just six days ago we passed another Bill. It was
called the Indian Institutes of Information Technology (Public-Private Partnership) Bill,
2017. Sir, the first point I want to make is that now we have three categories of IITs in
the country. Sir, we have now created three categories of IITs in the country. The first
category is the International Institute of Information Technology that exists in Bengaluru,
Hyderabad and Pune. Six days ago we passed a Bill that creates a second category of
III'Ts which is called the Indian Institute, not International Institute, but Indian Institute of
Information Technology (Public-Private Partnership) and there are 15 such IIITs which we
passed on the 27th of July. Today, we are passing a third category of IIITs, Indian Institute
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of Information Technology, not Public-Private Partnership, but funded entirely by the
Central Government and these are five in number. Sir, four are existing, the fifth one is
what we are facilitating today, to be in consonance with Andhra Pradesh Re-organisation
Act, 2014, the IIIT in Kurnool. As of now, we have IIITs, international institutes in three
cities; HIT, Indian institute in 15 cities, but in PPP mode; and now five more IIITs with
a hundred per cent Central Government funding. My request to the hon. Minister is, at
some point of time, rationalize this structure of III'Ts because IIITs, like IITs and [IMs
have become a brand and we should have one common legislation covering all IIITs. It
is not possible today, but maybe in the next Session or thereafter the hon. Minister may
consider this suggestion. Sir, the hon. Minister in his opening remarks was kind enough to
say that the Bill that we are passing today is basically a follow-up to the Andhra Pradesh
Re-organisation Act, 2014, the Thirteenth Schedule, which gives a number of educational
institutions, which the House agreed to, should be set up in the successor State of Andhra
Pradesh. Sir, this included one IIT that has been set up; one NIT that has been set up;
one IIM that has been set up; one IISER that has been set up; one Central University
that has not been set up, one Petroleum University that has been set up. One agricultural
university has not been set up. And, one IIIT we are setting up today. My request to the
hon. Minister is, please take expeditious action to fulfill the commitment of setting up of
Central University, one agricultural university and one tribal university, in the successor

State of Andhra Pradesh as promised under the Thirteenth Schedule.

My second point is the following. All over the world, the movement is towards
convergence. But, unfortunately, in our country, the movement is toward fragmentation.
And, T would like the hon. Minister to give some thought as to how we can bring these
institutions together. Sir, IIITs cannot function in isolation of IITs. IITs cannot function in
isolation of universities. And, I think, at some stage, we need to bring all these institutions
working in a collaborative mode, in a partnership mode, particularly when they are not far
off from each other. The Bill on III'T which we are passing today is in Kurnool. The IIT
is in Tirupati. And, it is perfectly possible for the IIT in Tirupati and the IIIT in Kurnool
to work in partnership, in collaboration mode. This is a request I would like to make to

the hon. Minister.

Sir, my third and final point is this. This morning the hon. Minister replied a Starred
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Question of my colleague, Shri P.L. Punia. It did not reach. But, reply of the hon. Minister
is in front of me. It is a very, very depressing scenario with regard to faculty in institutions
of higher learning. I am surprised; I myself is a product of one of these IITs. I am surprised.
This is not a political point. This was the same situation when we were in power. This
is the same situation when you are in power. Sir, there is 39 per cent vacancies, not in
new IITs, but they are all in the old I[ITs — II'T, Mumbai; IIT, Chennai; IIT, Kharagpur;
IIT, Delhi! Sir, IIT, Delhi, has a 45 per cent vacancy in faculty! Sir, the hon. Minister of
Health and Family Welfare is sitting next to the hon. Minister of HRD. We are setting up
AIIMS-type institutions all over the country. In our country, there is no shortage of
students, but there is a shortage of faculty! There is no shortage of youngsters wanting
good education. But, there is a shortage of teachers providing good education. So, we are
setting up IITs. We are setting up IITs. We are setting up [IMs. We are setting, up AIIMS
which we must. But, unfortunately, we are not having the same success in attracting
faculty. And, I would like the hon. Minister — today is not the day, but at some stage —
to address the question why our institutions of higher education and excellence are not
attracting the best faculty? Even in IIT, Delhi, of which you were Chairman -- I hope you

will not ring the bell now — has 45 per cent vacancies!
MR. DEPUTY CHAIRMAN: It was not so at that time.

SHRI JAIRAM RAMESH: Sir, this is an unacceptable situation. So, I would like
the hon. Minister to consider these issues. We will, of course, pass this Bill today. But,

these are structural issues which affect higher education in our country. Thank you.

MR. DEPUTY CHAIRMAN: You made very good points. I accept that. Now,
Shri Ravi Prakash Verma. You have only three minutes.

sft < geprer qwt (SR wREN): W), IMU 13)3? "The Indian Institutes of Information
Technology (Amendment) Bill, 2017' W= Siel= BT HI®T a1, $9d fore # amueT amary
21 4 59 9 31 Weafa # §) 3 929 $ reorganization commitment F =TT Ta-HT
T HTH PR Il B| 81 S0P A1 T WRIBR 8, H ST T Sfl A IR AT g b 18
g 1ITs &, o2 ®Is ¥ institutions BT, &fd ST top grade & institutions ¥, faculties BT
problem Hd ST 21 ST8T Ud d¥W fEg&T & ARER MR AR HRATY struggle B &
2 5 TR R +ff v €, SiaRiiia Wk W @ 95 €1 S Yo g1hid R iR I8
f} gqrar =1 {6 T students BT HHT 21 8, ST talenteds 21 b= ST talent BT HHT B,
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[} 3 yrepTer 9]

1 AT B 3R F ) 59 919 B SIS AR 6§90 IWBR b AR I8 TP Igd IS
W%%W@WW,WWTW%E%N talents%,ﬁ%ﬂﬁ%ﬁ%ﬁﬂ’
IUE IE| SHH BH W HH 39 919 I g el & ST S g & top 100 best
institutions &, ST f2g=a BT ®ls H institute TS 81 &, I ITH FUAT A9 & HRIGI H
AT HAT ST BT €T S MR IMHTa H1 =red g % S challenge 31Td A 8,
TRT & A9 2, 98 I8 © & S R & institutes &, &Ral & S a9 I8
institutes &, S0 d1F ITBI AM A AR I8 P piecemeal H, THS-THS H
decision @B Tl 81 BT There has to be elaborate policy for them. IqH ﬁvl(’ AT
F TR A SN f B 6T ST BT SRR €, S UR e 8T |

R, ST T Graduates T demand 1 I1d &1 €T &, I®1 Y31 1T H demand & 3R
Fears I% ® fo g g § fe=g™ & ST T Graduates &, @ ©TT gU €1 991 8% dTell
a1a £ o 519 g @ 371G top-100 W ¥ H AT B institute Tl 8, SHS FTa9[E
f 71 A 90 e B 9rER S T2 € 3R fegea &1 719 9 31 W@ 1 W, q9
ST 91 I8 ¥ & 3 international market # SiT #&l 31§ &, AP PRV dgd TS
qTeTE H, BRI BT d1eTe § g9N 990 98f | dle H arId 371 I8 &1 g3 ot & b a9
YT TRBR & §RT TS B BT Igd & Saawd 599 2

TEIE, STl O FaTferc] @1 91 8, TP R S8f 378 qarfarc] & o1 fed W8 €,
el T B I 3 BT S b 981 9 &1 Wae! g9l B q@rierc] ¢ A W e
B 21 Dl 7 Bel FIferc) doldd B UTeeH 8, Rlfds gleld I8 & T ST IT Graduates 8, I
il # FBRAt T W@ E ..(A9T B GY)... IT H MUBT Y THR 91T q@1 =T T

MR. DEPUTY CHAIRMAN: All right. Your time is over. ... (Interruptions)...

sft = weprer Twt: W, # 59 f9a & WA | €, AR ST emerging technologies &,
3R JNMYT FEART BT 1 & I IR H U 1 HEA1 A1 € ... (FFET)....

oft SOl smud 9 fiFe 1w g

fY *f weprer gl T & &= | S emerging technologies €, 9% $HUR HIH B &
foTT special efforts @1 ST & 3R fT 1 T Institutions I §T &, S 3GX TP high
degree of coordination @1 requirement I2M1 ... (IGET). ..
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it STwHY: 319 95 SIS ... (aeT). .
371 < TepTen aAt: S A1 B H 3 19 1 el Bra g

MR. DEPUTY CHAIRMAN: Hon. Members, I am putting you one question. There

is a demand from various Members that we can. ... (Interruptions)...
SOME HON. MEMBERS: No, Sir, no. ... (Interruptions)...

THE MINISTER OF LAW AND JUSTICE; AND THE MINISTER OF
ELECTRONICS AND INFORMATION TECHNOLOGY (SHRI RAVI SHANKAR
PRASAD): There can be a structured debate on IITs separately. And, for now, we can
pass this Bill. ... (Interruptions)...

SHRI DEREK O'BRIEN (West Bengal) We have been waiting for so long...

(Interruptions)... Just two minutes each. ... (Interruptions)...

MR.DEPUTY CHAIRMAN: Okay. Shrimati Vijila Sathyananth. ... (Interruptions)...

You have only three minutes. ... (Interruptions)...

SHRIMATI VIJILA SATHYANANTH (Tamil Nadu): Mr. Deputy Chairman, Sir,
the biggest challenge, which we are facing today, is how to recruit faculty. I just now heard
my previous speaker also. The IITs are not lowering the bar for faculty. The II'T, Madras,
is doing a study to find out what are the enabling and disabling factors for the faculty
members for joining. Why is there a gap? Why is nobody joining the faculty there? We
are doing the same thing for students also. A study has been done to find out why students
and also teachers are not joining there. Why only 10 students out of top 100 choose IIT
Madras, why not top 20 students? I want to know from the hon. Minister as to why some
companies do not come to II'T Madras for placements. We are trying to understand them
and explain to them what IIT stands for. The quality of education and research in IITs are
of international standards. My point is that II'T, Madras should be on the top because we
have produced the best students and the best entrepreneurs in the world. So, I would like
to know whether the faculty and also the number of students in these premier institutes

will be improved. I want to know this from the hon. Minister.

MR. DEPUTY CHAIRMAN: Thank you Vijilaji. Now Shri Ahamed Hassan. You

have only two minutes.
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SHRI AHAMED HASSAN (West Bengal): Sir, I rise to speak on the Indian
Institutes of Information Technology (Amendment) Bill, 2017. I would like to highlight
a few issues being faced by the students as also the areas which should be considered for
further scrutiny relating to our current system of education in the country. Sir, I would
like to make only five points. Do we have enough premier institutes in the country for
the aspiring students? In April, 2017, nearly 12 lakh students appeared for JEE (Mains)
Examination just to fill 36,208 seats in IIT, NIT, IIIT and CFTI. That is only three per cent
of the total number of students who aspired to enter these premier institutions and were

able to make it to them. ... (Interruptions)...
MR. DEPUTY CHAIRMAN: Let the House be in order.

SHRI AHAMED HASSAN: The rest are scttling for lower institutes in the

country.

Sir, I urge the Government to set up an Indian Institute of Technology in the

education hub of West Bengal, Kalyani.

Then, are we able to provide job opportunitics to everyone who is graduating from

these premier institutes?
MR. DEPUTY CHAIRMAN: Okay, please conclude.
SHRI AHAMED HASSAN: Sir, I will conclude in one minute.
MR. DEPUTY CHAIRMAN: You have made your point.

SHRI AHAMED HASSAN: No, Sir. I have three more points to make. The
percentage of placements from these institutes is declining year by year. Who is responsible

for this? There is a big gap. What is the reason for the decline?

Sir, my next point is about IT layoffs. The IT professionals are losing their jobs
every year. It is anticipated that the actual job cuts will be between 1.75 lakh and 2 lakh

per year in the next three years.
MR. DEPUTY CHAIRMAN: Your two minutes are over. Now you can conclude.

SHRI AHAMED HASSAN: Thank you, Sir.
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MR. DEPUTY CHAIRMAN: ¥l 68311 UREl ST, 39 3[R BTG 310 T
ff Sem & forg Ry <) fmre €

sfeht wawen WA (fSeR): w+a Sy #giey, § Ik sl § &
3O T STed! | STea] HE B FHIG Bl

HEI&Y, Indian Institute of Information Technology Bill, 2017 TR I JIe~ BT HlbT
foa, sas forg sga-9ga gferan # 59 f9a &1 safay wwelH ol €, Fife 596 g™
fagrres & e B | Indian Institute of Information Technology 3R Indian
manufacturing entrepreneurs &l J—YJ TR & AT AR 1T STf T H FHITeT o7 =T
ATH B SR S99 students BT degree TaTH HR & AFTBR & AT-ATYT ST I
BT &b TR BT STl el STRIT SE 291 § 3R Wridy 31T 9T H ISR & a9
UgT 81 S| AR T, WIT $PbTs & a8 I red] 11T 3fs J<91 H I gs ol 92l A81e,
SN 3R 3refeawer H SUR g8 STRovd| B G¥dd §U HIeIel A1d HHATe ATyl ST
YRUTS WIIET0T G2aT 1 arel Wver g & 3% 9ahd 2

TGy, § A HAt S @7 e i e ared € 6 g # <féor &
ST AR Q9 8, ITH QR S DI T 40 HfRra ARl HiS[e 1 s¥ferg § A w3
S | I8 3MUE BNl g b e 4 W) B9 9 B9 te U1 SEieye @il Sl 8 AT
R 3R 9IRES & Ied Seaax el o 9 & forg o €1 I8 & Teed @l dl
TR BT B €, S HIY-AY I AT ¥l U2 I8 B

wgIed, § A WAl ABled B &I JMS.3M18.21., UeHT &l 3R faam =] g
T FRIF BT 500 Uhs H T9dR TR &, U= Nl T guizeuor @t fawai &1 uers
Y% T g8 §, A 21 A1 o fawa & € w1 = 2 2, e sRom ang.ane. ), e
B1 qul AT BT SUANT 721 81 U7 ¥&T &1 A/ A1 #4301 Sft 4 3mue & f ams.ans .,
geHT H ol 3= W, S SR, faeed), WeyR IR g & q9H a4l fawdi & Hr
T BRI SR | TR H ST So IR $lelsl 8, g8l habec! Bl B3I 8, SAD! YT B
DI HAT BN

§ A #2159 I | S AR {6 SRl shReaeR B B 8, SHBI §Y
T STRI, et o1 YRT T ST G121 HS T UQTS 1 AT 3R A<S] FT(erc] BT a1
ST, R 9 g9 Bl UeTs 81 9 3R SH6 T1a71-fudr & que e 219l

MR 4, § 59 fdel &1 A9 Hd gY 37U 910 GeH B g, sHferg i I8 fod
3T, & AT, 3 3iR Rren & e o) efee 3 957 wewygot 8, 9ga-9gd e
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sft Sgwwafe: g=raTe, 3Tue sresl Jidl AT 1 e # 984 3res didTl 96 |

Shri Ritabrata Banerjee; two minutes.

SHRI RITABRATA BANERIJEE (West Bengal): Sir, I will finish within 120

seconds.
MR. DEPUTY CHAIRMAN: Yes, two minutes.

SHRI RITABRATA BANERIJEE: Sir, I support the Bill on behalf of my Party.
The point made by Shri Jairam Ramesh, was, particularly, about the rationalization of
three categories. 1 support that. Our IIITs are very important because of the question
of spending in education. Whatever the Government may say, actually, in the Central
Budget, in the last Budget, the Government is spending only 1.2 per cent of our GDP on

higher education. Without public spending in education, the situation cannot change.

Sir, I want to mention three specific points with regard to this Bill. The education
infrastructure concerning information technology in our country is not handled in
a proper way, particularly, in the private sector. Presently, there are more than 10,500
private engineering institutes in our country. A majority of these colleges lack a proper
IT Department. They are imparting education. The students are being admitted in the IT
Department. In many of the private institutions, Sir, though IT is taught in a so-called IT
Department, only a few computers are there. The students don't get any proper idea about
hardware and are taught only software. Naturally, the engineering graduates passing out

from there do not have any proper idea of hardware.

So, I will urge upon the Minister that a national course or curriculum for all IT
courses in Government, Government-aided and, particularly, in the mushroomed private

institutions should be enunciated so that standardization of IT education can be ensured.

Sir, now I come to the last point which I want to make in this regard. This is a
basic problem that is happening. Several IT companies like Wipro, TCS, Infosys, CTS
and many others are taking fresh engineering graduates through campus interview. The
IT graduates are neglected. They are taking engineering graduates from other streams
and they are being trained in software and then they are asked to make the software
programmes. These companies must employ properly-educated IT students having the

knowledge of both software and hardware. Now, Sir, the basic problem is, without an
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increase in public spending in education, the situation cannot change. A recent FICCI
survey shows that 62 per cent of the employers are dissatisfied with the quality of our
engineering graduates. These mushroomed private engineering institutes are not at all

producing the graduates having proper knowledge.
MR. DEPUTY CHAIRMAN: Okay.

SHRI RITABRATA BANERIJEE: Just last point. While supporting the Bill, I will
urge upon the Minister that without public spending in education, the situation cannot

change.

I was hearing, Sir. The last Benches' time is always guillotined. The BRICS was

mentioned in the earlier discussion. With this, I will conclude, Sir.

A recent report of BRICS on the Quality of Engineering Education in BRICS
countries has been released. ...(7ime-bell rings)... According to that, the average spending
per year in engineering education is the lowest in India among the BRICS countries. We
are spending 1300 dollars a year per student; China spends 4200 dollars; Brazil spends
5000 dollars a year. ...(7ime-Bell rings)...

MR. DEPUTY CHAIRMAN: All right. ... (Interruptions)... Now, Shri Veer Singh.

SHRI RITABRATA BANERIJEE: So, Sir, the public spending needs to be increased.
The Government must look into that. Once again, I support the Bill. Thank you.

i Sugwnfa: sh ik Rigl emu Rk ) fime 3 wara sl

sft IR fig (SR TRe): AW SUHWIURT WEISd, MU Hsl YR FIAT
TRNRI®T Avere (Fene) fagre, 2017 TR e &1 S e f&ar 8, g9 fory smuaT
gITa|

eI, # 59 9 &1 FHLT ST €1 377781 U9 | AKNI A5cd Bl I uradl Aeei
G T 1 I 95 B G B I 2, RS 59 B T 42 B 76 21 7, 91 9
Y § U B B A1RT, B9 UG B g@1a] T ATRT| AR 201 Sft 7 S a8 Iy
HEW BT AT Prjc AU BT 8, U8 95 1 3701 had 51 H SR Yol 4 A §
3R SR U< ST & 9 A <97 BT giadi 9871 19 €, elfh SR TS H AR
T8 Bl Rh T TR Saelaie § g1 7, 99 fé SR U< sa+1 91 991 21 & 71
H31 Sft @ Fdes &6 {6 SR U< | I A8 & ql-di 3R I Wiel ST,
fora f agt & 9291 &) BraeT el
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S -1 R Q9 H I A b A S UiE GRAM E, $9 uiEl e §
ST} ST & BT B G 98 A 8, ST YT Tl el T 81 &1 #4 I8 AT &
5 3mReror & feATe & S WA H S wa 9T faarar S 9f 7 R A sreyfad
ST & AR 1 81§, safoy # AEe $5 St 9 e wdem 6 e e §
SR ST & WIBRRI B ST HHI 2, ARETT & G | a1 1 g1 fobarm g

AR S 9 UeH-forae & a1 fagen A gl 9 € 3R g8 i) e #ed €, a9
gedi & forg A w201 Sit 31 F81 u” V41 3/a9R Ua™ BT 91feq 6 9 gAR <o A
FiTH B, ITH1 T2] U= WA B BT AT fret| A= 7341 51 9 H faes s fo d
9 3R STE] &1 <, gdTe |

MR. DEPUTY CHAIRMAN: Okay. Shrimati Vandana Chavan. Only two minutes.

SHRIMATI VANDANA CHAVAN (Maharashtra): Mr. Deputy Chairman, Sir, I
would like to flag only four concerns while supporting this Bill.

One, there has been the biggest lay-off in recent years. It is predicted that around
56,000 employees would be laid off in the near future. So, what would the Government

do about this?

Number two, the campus interviews which used to happen very regularly, have
decreased. And, if we see, the percentage of recruitment through campus interviews
has drastically come down. AICTE study finds that only 40 per cent got recruited. IITs
saw only 60 per cent recruitment. So, this is a matter of great concern. Sir, fifteen lakh
engineers are produced every year, but only five lakh of them get jobs. That is something

that we have to really take care of.

Sir, my third point is that we would have to revisit our curriculum. We would have
to see what the needs of the market and the companies are and, accordingly, make our
curriculum. Apart from the fact that we are not getting the faculty, we have to make sure
how to get the faculty. Poor students must get scholarships. Otherwise, they would never

reach these IIITs.

My last point is that we have an IIIT in Pune. It was started very recently. We have
to also look at the fact that there are 120 seats, out of which only 90 seats have been

occupied. Now, why are people not coming to the colleges? So, while raising the quantity
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of the institutions, we have to also make sure that the quality of the institutions is also
made proper. There are vacancies even in this IIIT, and this IIIT does not have a permanent

campus. So, I appeal that a permanent campus should be provided at the earliest.
MR. DEPUTY CHAIRMAN: Okay. Shri Rapolu. You have only one minute.

SHRI ANANDA BHASKAR RAPOLU (Telangana): Respected Deputy Chairman,
Sir, I congratulate the people of Kurnool, the people of the Rayalaseema region and
people of the residuary State of Andhra Pradesh on this great occasion. The bifurcation
is bearing fruits in the form of several higher education institutions. Kurnool, the place
of Kotla Vijaya Bhaskara Reddy, one of the veteran leaders of our nation, has already got
a good medical college and they are going to flourish with education. At this juncture,
I would like to request the hon. Minister to also look towards the appeals and the pleas
of Telangana people for the enhancement of higher education. There are several pleas
pending for a Central University and additional III'Ts in Telangana, so that it could cater
to the growing higher education population in the Telangana State. Thank you, Sir.

MR. DEPUTY CHAIRMAN: Okay. Now, the reply please. Reply also...
SHRI TAPAN KUMAR SEN: Sir, for how many minutes? ... (Interruptions)...

MR. DEPUTY CHAIRMAN: That is what I am saying. The reply also should be in

two minutes. ...(Interruptions)...

SHRI PRAKASH JAVADEKAR: Sir, not two, but the reply would be made in one

minute!

¥, 9l AT 7 3R QN Had 7 gq@1 99 fhar, § w91 g=1are S gl $9h
121 B H AE P ArSdl g, (o o Si-S11 W gera 13, ores gera v, S A #1
e far € 3R 89 & e S1ard oY 4oit| 8 g9t o ga+) dwen | g9 99 98 SufRa §, a1
I e & i saN) gicEgar $1 Sl §1 3Fe Aewi 7 S 9 qel SO, I8
thpec! & N H B, 1 3Tl TS JATSITSTH e o 81 &, 79 IHS! fawar A =it ol
$AfeIT FIP] g=IaTE Td U H IR Bl § b S9! qIRd B, g=a1g !

MR. DEPUTY CHAIRMAN: Hon. Minister, regarding the shortage of faculty,
when I was the Chairman of IIT, Delhi, we conducted a study. We found that forty per

cent of IIT products straightaway went abroad. ... (Interruptions)...



540 Government [RAJYA SABHA] Bill

SHRI PRAKASH JAVADEKAR: Sir, that is why we have taken steps and that I will

enumerate while discussing the IIM Bill.

MR. DEPUTY CHAIRMAN: Okay; thank you very much. Now, the question

is:

That the Bill further to amend the Indian Institutes of Information Technology
Act, 2014, as passed by Lok Sabha, be taken into consideration.

The motion was adopted.

MR. DEPUTY CHAIRMAN: Now, we shall take up clause-by-clause consideration
of the Bill.

Clause 2 was added to the Bill

MR. DEPUTY CHAIRMAN: There is one amendment in Clause 3 by
Dr. T. Subbarami Reddy. ... (Inferruptions)...

DR. T. SUBBARAMI REDDY (Andhra Pradesh): Sir, this Bill is for including
Indian Institute of Information Technology, Design and Manufacturing, Kurnool, after
bifurcation of Andhra Pradesh, in the Schedule of Indian Institutes of Information
Technology Act. I am not able to understand why it cannot be given immediate effect.

...(Interruptions)... It is a big Bill. ... (Interruptions)..
MR. DEPUTY CHAIRMAN: Are you moving? ...(Interruptions)...

DR. T. SUBBARAMI REDDY: The Government should notify the date.
...(Interruptions)... Therefore, the Government needs to clarify when you are going to

give effect to the Bill. ... (Interruptions)...
MR. DEPUTY CHAIRMAN: Are you moving? ...(Interruptions)...
DR. T. SUBBARAMI REDDY: I am not moving. ...(Inferruptions)...
MR. DEPUTY CHAIRMAN: Okay; he is not moving. Amendment is not moved.
Clause 3 was added to the Bill

Clause 4 was added to the Bill
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MR. DEPUTY CHAIRMAN: There is one amendment in Clause 1 by
Dr. T. Subbarami Reddy. ... (Inferruptions)...

DR. T. SUBBARAMI REDDY: Sir, this amendment is for including the post of
Assistant Professor or equally ranked faculty. ...(Interruptions)... Many times, it so
happens that instead of Assistant Professor, equally ranked Senior Lecturer or some other
faculty member may be available. Therefore, I want the Government's response. If you

want, you can give it.

sfY UpTeT SESHR: AU HH Ul B dEl fh 9 UR I | Tl Hwdl
...(TEFET)....

MR. DEPUTY CHAIRMAN: Are you moving? ...(Inferruptions)...
DR. T. SUBBARAMI REDDY: I am not moving. ... (Inferruptions)...
MR. DEPUTY CHAIRMAN: Okay; he is not moving. Amendment is not moved.
Clause 1 was added to the Bill
The Enacting Formula and the Title were added to the Bill.
SHRI PRAKASH JAVADEKAR: Sir, I beg to move: That the Bill be passed.

The question was put and the motion was adopted.

MESSAGE FROM LOK SABHA — (Contd.)

The National Bank for Agriculture and Rural Development

(Amendment) Bill, 2017

SECRETARY-GENERAL.: Sir, [ have to report to the House the following message
received from the Lok Sabha, signed by the Secretary-General of the Lok Sabha:

"In accordance with the provisions of rule 96 of the Rules of Procedure and
Conduct of Business in Lok Sabha, I am directed to enclose the National
Bank for Agriculture and Rural Development (Amendment) Bill, 2017, as
passed by Lok Sabha at its sitting held on the 3rd August, 2017."



